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ITEM NO.707 COURT NO.1 SECTION IV-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CURATIVE PET(C) No. 44/2023 in R.P.(C) No. 704/2021 in
C.A. No. 1599/2020

IN RE: INTERPLAY BETWEEN ARBITRATION AGREEMENTS UNDER THE
ARBITRATION AND CONCILIATION ACT 1996 AND THE INDIAN
STAMP ACT 1899

(WITH IA No. 203737/2023 - APPLICATION FOR PERMISSION, IA No.
168032/2023 - INTERVENTION APPLICATION, IA No. 205596/2023 -
INTERVENTION APPLICATION, IA No. 203722/2023 - INTERVENTION
APPLICATION, IA No. 203738/2023 - INTERVENTION/IMPLEADMENT, IA No.
194554/2023 - RECALLING THE COURTS ORDER)

WITH ARBIT. PETITION No. 25/2023 (PIL-W)
(FOR ADMISSION)

Date : 12-10-2023 These petitions were called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MR. JUSTICE J.B. PARDIWALA
HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s) Mr. Arvind P. Datar, Sr. Adv.
CP 44/23 Mr. Nikhil Sakhardande, Sr. Adv.
Mr. Jayant Mehta, Sr. Adv.
Mr. Debesh Panda, AOR
Ms. Amrita Panda, Adv.
Mr. Naman Maheshwari, Adv.
Ms. Snehal Maheshwari, Adv.
Mr. Rameshwar Totala, Adv.
Mr. Rahul Totala, Adv.
Mr. Udbhav Gady, Adv.
Mr. Ashish Venugopal, Adv.
Ms. Sonali Mathur, Adv.
Mr. Siddharth Sijoria, Adv.
Mr. Garv Malhotra, Adv.
Mr. Eshan A. Chaturvedi, Adv.

M Mr. Arijit Sanyal, Adv.
S Ms. Arundhati Kale, Adv.
Rl Mr. Omar Ahmad, Adv.

Mr. Pratyush Miglani, Adv.
Mr. Pranav Mago, Adv.

Mr. Kanishk Aggrawal, Adv.
Mr. Sri Aditya Kumar, Adv.
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Mr. Sooraj Sharma, Adv.

Ms. Payal Chawla, Adv.

Ms. Hina Shaheen, Adv.

Ms. Yamini Daga, Adv.

Mr. Shubhra Swami Paranjpe, Adv.
Mr. Raghav Bhatia, Adv.

Arb P 25/23 Mr. Soayib Qureshi, AOR

For Respondent(s) Mr. Shyam Divan, Sr. Adv.
R-1,2&4 in Mr. Nikhil Nayyar, Sr. Adv.
CP 44/23 Ms. Pritha Srikumar Iyer, AOR

Mr. Sulabh Rewari, Adv.
Mr. Divyanshu Rai, Adv.
Mr. Rongon Choudhary, Adv.
Ms. Mansvini Jain, Adv.
Mr. Atharv Gupta, Adv.

R-1 in Arb P 25/23 Mr. Ravi Raghunath, AOR
Ms. Aakashi Lodha, Adv.
Mr. Dhanaram Ramachandran, Adv.

(Amicus in Mr. Gourab Banerji, Sr. Adv.
NN Global) Mr. T S Sundaram, Adv.
Mr. Subhro Prokas Mukherjee, Adv.
Mr. Venkata Supreeth, Adv.
Mr. Mohit Pandey, Adv.
Mr. Rakesh Talukdar, Adv.
Mr. Shashank Garg, Adv.
Mr. Shivank Dideli, Adv.

For Intervenor Mr. Darius J. Khambata, Sr. Adv.
Mr. Vijayendra Pratap Singh, Adv.
Mr. Abhijnan Jha, AOR
Ms. Shreya Choudhary, Adv.
Mr. Ankitesh Ojha, Adv.
Mr. Tushar Hathiramani, Adv.
Ms. Shreenandini Mukhopadhyay, Adv.
Ms. Vidhi Shah, Adv.

For Intervenor Mr. Nakul Dewan, Sr. Adv.
Mr. Pradhuman Gohil, Adv.
Mrs. Taruna Singh Gohil, AOR
Ms. Ranu Purohit, Adv.

Mr. Alapati Sahithya Krishna, Adv.
Mr. Rushabh N. Kapadia, Adv.

Ms. Nidhi Mittal, Adv.

Mr. Neil Chatterjee, Adv.

Ms. Nooreen Sarna, Adv.

Ms. Tansi Fotedar, Adv.

Mr. Soumil Jhanwar, Adv.

Mr. Satyender Saharan, Adv.

Mr. Rohan Naik, Adv.
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Mr. Sathvik Chandrashekar, Adv.

For Intervenor Ms. Malvika Trivedi, Sr. Adv.
Mr. Rahul Arya, Adv.
Mr. Premlal Krishnan, Adv.
Mr. Vivek Singh, Adv.
Ms. Bani Dixit, Adv.
Mr. Madhav Bhatia, Adv.
Mr. Shailendra Slaria, Adv.
Mr. Yogesh Sharma, Adv.
Mr. Mukesh Sharma, Adv.
Ms. Sujal, Adv.
Mr. Himanshu Kapoor, Adv.
Mr. Alok Tripathi, AOR

For Intervenor Mr. Shivam Singh, Adv.
Ms. Mugdha Pande, Adv.
Mr. Jaideep Khanna, Adv.
Mr. Sahil Bhatia, Adv.
Mr. Suyash Vyas, Adv.
Ms. Shaswati Parhi, Adv.
Mr. Nishant Singh, AOR

For Intervenor Mr. Abir Phukan, Adv.
Mr. Kuriakose Varghese, Adv.
Mr. V. Shyamohan, Adv.
Ms. Eshita Baruah, Adv.
Mr. Vedant Goel, Adv.
Mr. Arjun Chopra, Adv.
For M/S. Kmnp Law AOR

For Intervenor Mr. Kartik Seth, Adv.
Mr. Siddharth Seth, Adv.
Mrs. Shriya Gilhotra, Adv.
Mr. Prashanth Dixit, Adv.
Mr. Arushi Singh Rathore, Adv.
Mr. Saurav Chaturvedi, Adv.
Mr. Ankit Gupta, Adv.
Mr. Mahesh Bhati, Adv.
For M/S. Chambers Of Kartik Seth, AOR

For Intervenor Dr. Vivek Sharma, AOR

For Intervenor Mr. Sameer Rohtagi, Adv.
Ms. Simran Brar, Adv.
Ms. Apoorva Neral, Adv.
Ms. Sanya Dua, Adv.
Mr. Swastik Dalai, Adv.
M/S. Karanjawala & Co., AOR

For Intervenor Mr. Rahul G Tanwani, Adv.
Mr. Anantha Narayana M.G., AOR
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Mr. Shubhendu Anand, Adv.
Mr. Ayush Anand, Adv.

Mr. Sudipto Sircar, Adv.
Mr. Aditya Shekhar, Adv.
Mr. VC Shukla, Adv.

Mrs. Sindoora Vnl, Adv.
Ms. Aditi Tripathi, Adv.
Ms. Vidhi Thakar, Adv.
Mr. Aman Shukla, Adv.

Mr. Prastut Dalvi, Adv.
Mr. Alabhya Dhamija, Adv.
Mr. Manan Shanghai, Adv.
Mr. Siddharth Relan, Adv.

Mr. K. Ramakanth Reddy, Sr. Adv.
Ms. Charu Ambwani, AOR

Ms. Komal Agarwal, Adv.

Ms. Kavya Vijay, Adv.

Mr. Ashutosh Srivastava, Adv.

Mr. Umesh Chandra Srivastava, Adv.
Ms. Manisha Ambwani, Adv.

Mr. Rajul Srivastav, Adv.

Mr. Arvind Verma, Sr. Adv.
Ms. Roohe Hina Dua, Adv.
Mr. Harshit Khanduja, Adv.
Mr. Randeep Sachdeva, Adv.
Mr. Arun Pandit, Adv.

Ms. Dhanakshi Gandhi, Adv.
Mr. Sahib Kochhar, Adv.
Mr. Pratham Mehrotra, Adv.
Ms. Shreya Arora, Adv.

Mr. Tejas Karia, Adv.

Ms. Shruti Sabharwal, Adv.

Ms. Vrinda Pareek, Adv.

Dr. Rishab Gupta, Adv.

Mr. Sanyat Lodha, Adv.

For Mr. Shardul S. Shroff, AOR

Mr. George Pothan Poothicote, Adv.
Ms. Jyoti Singh, Adv.

Mr. Prashanto Chandra Sen, Sr. Adv.
Ms. Somya Yadava, Adv.
Ms. Khyati Jain, Adv.

Mr. Gauhar Mirza, Adv.

Ms. Hiral Gupta, Adv.

Ms. Sukanya Singh, Adv.

Ms. Nilakshi Srivastava, Adv.
Mr. Abhinav Chahar, Adv.

Mr. Rohit Rahar, Adv.



Mr. Kunal Vajani, Adv.
Mr. Shubhang Tandon, Adv.
Mr. Guneet Sidhu, Adv.

Ms. Manisha Singh, Adv.
Mr. Ashu Pathak, Adv.

Mr. Siddhant Buxy, AOR
Ms. Priyanka Vora, Adv.
Mr. Debanshu Khettry, Adv.

Mr. Varun K. Chopra, Adv.
Mr. Mehul Sharma, Adv.

Mr. Abhishek Kandwal, Adv.
For M/s VKC Law Offices

Mr. P.V. Amarnadha Prasad, Adv.
Ms. Vijayshree Pattnaik, Adv.
Mr. Debesh Panda, AOR

Ms. Diya Kapur, Adv.

Mr. Raghav Kumar, Adv.
Mr. Aditya Ladha, Adv.
Ms. Gahena Gambani, Adv.
Ms. Liz Mathew, Adv.

Mr. Ankur Kashyap, Adv.

Mr. Ajith S. Ranganathan, Adv.
Mr. Rohit Rajershi, Adv.

Mr. Abhay Singh, Adv.

Mr. Aman Bajaj, Adv.

UPON hearing the counsel the Court made the following
ORDER

We have heard Mr Arvind P Datar, Mr Nikhil M Sakhardande and Mr Jayant K
Mehta, senior counsel appearing on behalf of the petitioners in Curative Petition
(C) No 44 of 2023, Mr Gourab Banerjee, senior counsel (Amicus Curiae in NN
Global) and Mr Darius J] Khambata and Mr Nakul Dewan, senior counsel
appearing on behalf of the intervenors. Written submissions have been filed

including by the intervenors.
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Arguments were advanced on behalf of the first, second and fourth respondents
in Curative Petition (C) No 44 of 2023 by Mr Shyam Divan and Mr Nikhil Nayyar,

senior counsel.

Arguments concluded.

Judgment reserved.

(SANJAY KUMAR-I) (SAROJ KUMARI GAUR)
DEPUTY REGISTRAR ASSISTANT REGISTRAR
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